177 Re. Alleged Policc KARTIKA 24, 1894 (SAKA) Recovery of letter- 178

Excess™

cloge down any post office opened in
general interest during the 25th year
of our Independence.

Telegraph Facilities: The policy for
opening telegraph offices in backward
areas on logs basis has recently been
liberalized.

(e) Does not arise in view of (b)
above,

Complaint py daily “Gomantak”
against gdministration of Goa

600, PROF. MADHU DANDAVATE:
Wil] the Minister INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether the Press Council of
India has received any complaint from
a daily “Gomantak” of Goa, under
the Press Council Act, 1965 against
the Administration of Goa State; and

(b) if so the action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) Yes, Sir. A com-
plaint was receivel by the Press
Counci] of India on January 28, 1971
from the editor of the ‘Gomantak’
complaining against the discontinu-
ance of advertisements by the Gov-
ernment of Goa, Dama and Diu.

(b) The Council adjudicated the
complaint on April 15 and 18, 1972,
and, after considering the comments
of the Government of Gos, Daman
end Diu on the complaint, expres-ed
the ovinion that the action of the
Administration in withdrawing ad-
vertisements from the ‘Gomantak’
was unfustiied and constituted a
threat to the freedom of the Press.
The Administration have since re-
sumed the use of the daily for their
advertisements.

122 hrs.

RE: ALLEGYD POLICE EXCESSES
IN KINGSWAY CAMP. DELHI
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MR. SPEAKER: Will you be mak-
ing a statement?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K. C. PANT): I will make.

it wEw fagrt woddt @ qoelt &
AT FgT, {H gATE TG T4 |

MR. SPEAKER: I have asked him to

make a statement on it to-day at 5.30 p.m.

12.03 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

RECOVERY OF LETTER-BOMBES IN VARIOUS
POST OFFICES IN THE COUNTRY
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